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CP No.1355 / I&BP/NCLT/I\{BMAH/2017

For the Petitioner Counsel having sought time for communicating the date of hearing

to the Corporate Debtor, at his request, list this matter on 21.9.2017 with a direction to the

Petitioner to intimate next date of hearing to the Corporate Debtor, as prescribed under

Adiudicating Authority Rules.

I-ist this matter on 21.9.2017.
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V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)
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